
CENTRAl... ADMINISTRATIVE TRIBUNAL. 
PRINCIPAL BENCH 

OA .1.368/2003 

New Delhi,, this the 28th day of May. 2003 

HorihI.e Sh. Shanker Raju, Member (.1) 

Sh. l...axmi Chand 
3/0 I. Shr:i. Teeka Ram 
working as Dy,. Postmaster 
in Ashok Vihar Head Post Off:i.ce 
Delhi 	. 0 052, R/o Delhi., 
for service of notices C/o Sh,. Sant al. 
Advocate , CAT Ba r Room • New Del hi 	110 001 

Applicant 
(By Advocate Sh.. Sant L ..1) 

V F R. 3 U S 

Un ion of India through 

.1.,, The. Secretary 
M..0..Comrnunications.,, Deptf...of Posts 
Dak Bhawan New Del. hi 	I....0 DOt.. 

2,. The Chief Postmaster G4eneral. 
Del. hi Circle • Meg hdoot f3hawan 
New Del. hi 	.1.1.0 00.1. 

RespondenLs 
Q_E_LQL1 

Heard., 	Through this OA applicant seeks 

disposal. of his representation dated 	5"2002 seeking 

promotion to the post of HSGI from the date his 

immediate junior Sh.. 	,,D,,Bareja stood promoted vide 

order dated 11.-12002.. 

2.. OA is d:i.sposed of at the admission stage 

with directions to threspondents to dispnse of the 

pending\  representation of the applicant regarding his 

promotion to the post of HS(I by a det. ....led and 

speak:.ng order within two months f romn the date of 

receipt of a copy of this order. 

OA i disposed of as above.. 

(SHANKF.R RAJU) 
MEME:FR (.1) 


